
Sr. No. 

CENTRAL DISTRICT 

2 

3 

5 

6 

7 

10 

11 

12 

13 

14 

15 

16 

17 

MONTHLY REPORT ON COMMERCIAL COURTS 

18 

SH. SANJEEV KUMAR AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL COURT)-0 1 

MS. 

Name of the Court 

SH. RAJESH KUMAR GOEL, DISTRICT JUDGE 
(COMMERCIAL COURT)-02 

ILLA RAWAT. DISTRICT JUDGE 

(COMMERCIAL COURT)-03 

(SH. ANIL KUMAR SISODIA, DISTRICT JUDGE 
(COMMERCIAL COURT)-04 

SH. UMED SINGH GREWAL DISTRICT JUDGE 
(COMMERCIAL COURT)-05 

SH. MUKESH KUMAR GUPTA, 
JUDGE (COMMERCIAL COURT)-07 

SH. NKHIL CHOPRA. DISTRICT JUDGE 
kCOMMERCIAL COURT)-06 

WEST DISTRICT 

SEPTEMBER, 2024 

SH. AJAY PANDEY 
(COMMERCIAL COURT)-10 

Total Disposal 
in the month 

SH. AMIT KUMAR, DISTRICT JUDGE 
KCOMMERCIAL COURT)-08 

SH. SANJAY SHARMA 
(COMMERCIAL COURT)-11 

SH. DEEPAK GARG, DISTRICT JUDGE 
KCOMMERCIAL COURT)-09 

MS. RAVINDER BEDI 
(COMMERCIAL COURT)-12 

SH. M. K. NAGPAL, 
(COMMERCIAL COURT)-13 

DISTRICT 

|SH. 

SH. 

DISTRICT JUDGE 

DISTRICT JUDGE 

DISTRICT JUDGE 

SH. ASHUTOSH KUMAR, DISTRICT JUDGE 
(COMMERCIAL)-1 

DISTRICT JUDGE 

MS. HEMANI MALHOTRA, DISTRICT JUDGE 
(COMMERCIAL COURT)-02 

SH. DIG VINAY SINGH, DISTRICT JUDGE (COMMERCIAL COURT)-03 
SANJAY JINDAL, DISTRICT JUDGE 

KCOMMERCIAL COURT-04) 
AJAY GUPTA, DISTRICT JUDGE 

(COMMERCIAL COURT-05) 

SL. NARESH KUMAR MALHOTRA, DISTRICT 
IUDGE (COMMERCIAL COURT-06) 

32 

31 

36 

53 

43 

46 

36 

40 

32 

34 

26 

35 

30 

21 

32 

41 

44 

46 

46 

Filing 

1 

Average Time Taken (in days) 

2 

2 

2 

2 

33 

2 

2 

1 to 2 

2 

2 

1 

2 

1 to 2 

5 

5 

Trial 
Judgment 

537 

604.63 

385.19 

1069 

545 

1308 

813 

ANNEXURE-'A' 

181.21 

410.17 

546 

1027.48 

430.53 

340 

699 

553 

100 

&Enforcement of 
Judgment 

454.03 

828 

308.02 

91 

33.33 

149 

347 

146 

805 

1 

146.66 

46.18 

24 

566 

33.33 

300 

356 

213 

160 

165.8 

118.09 

313.57 



Sr. No. 

NEW DELHI DISTRICT 

20 

31 

21 

32 

SOUTH DISTRICT 

30 

33 

34 

22 

35 

23 

29 

24 

28 

25 

26 

27 

SH. ANURAG SAIN, DISTRICT JUDGE 
(COMMERCIAL COURT)-01 

SH. VIDYA PRAKASH, DISTRICT JUDGE (COMMERCIAL COURT)-02 

SOUTH-EAST DISTRICT 

Name of the Court 

MS VINEETA GOYAL, DISTRICT JUDGE 
KCOMMERCIAL COURT)-03 

MS. SAVITA RAO. DISTRICT JUDGE 

MS. ANURADHA SHUKLA BHARDWAJ. 

SH. SANDEEP YADAV, DISTRICT JUDGE 
(COMMERCIAL COURT)-03 

SH. SANJEEV KUMAR SINGH, DISTRICT JUDGE 
KCOMMERCIAL COURT)-(DIGITAL)-04 

SH. LOKESH KUMAR SHARMA, DISTRICT 
JUDGE (COMMERCIAL COURTS)-05 

SH. LAL SINGH, DISTRICT JUDGE 
(COMMERCIAL)-0 1 

MS. NEELAM SINGH, 
(COMMERCIAL COURT)-02 

DISTRICT JUDGE 

SH. AJAY KUMAR JAIN, DISTRICT JUDGE (COMMERCIAL COURT)-03 

MS. ANU GROVER BALIGA, DISTRICT JUDGE 
(COMMERCIAL COURT)-04 

SH. BHUPESH KUMAR, DISTRICT JUDGE (COMMERCIAL COURT)-05 

MS. NEERA BHARIHOKE, DISTRICT JUDGE (COMMERCIAL COURT)-06 

MS. NIRJA BHATIA, DISTRICT JUDGE 

SH. RAJ KUMAR TRIPATHI, DISTRICT JUDGE 
(COMMERCIAL COURT)-08 

Total Disposal 
in the month 

106 

87 

142 

S4 

73 

141 

15 

26 

42 

17 

55 

29 

37 

32 

32 

28 

Filing 

3 

3 

Within 1 or 2 
days 

1 

10 

1 to 2 

3 

2 

1 

2 

Average Time Taken (in days) 

Trial 

Judgment 

455 

550 

862 

106.36 

133 

166.23 

35 

377 

499 

446 

809 

622 

507 

705 

141.65 

881.08 

&Enforcement of 
Judgment 

557 

365 

161 

365 

343 

36 

365 

365 

0 

90 

90 

489 

488 

671 

296.5 

(COMMERCIAL COURT)-01 

DISTRICT JUDGE (COMMERCIAL COURT)-02 

(COMMERCIAL COURT)-07 



Sr. No. 

EAST DISTRICT 

36 

37 

38 

NORTH-EAST DISTRICT 

39 

40 

41 

SHAHDARA DISTRICT 

42 

43 

44 

45 

SH. 

46 

PITAMBER 
(COMMERCIALCOURT-01 

47 

48 

MS. RUBY ALKA GUPTA, DISTRICT JUDGE 
KCOMMERCIALCOURT)-02 

NORTH-WEST DISTRICT 

49 

SH. SANJEEV KUMAR MALHOTRA, DISTRICT JUDGE (COMMERCIAL) 

MS. 

SH. BRIJESH KUMAR GARG, DISTRICT JUDGE 
(COMMERCIAL)-01 

KIRAN 
JUDGE(COMMERCIAL)-02 

NORTH DISTRICT 

Name of the Court 

DUTT, DISTRICT JUDGE 

SOUTH-WEST DISTRICT 

SH. SURENDER SINGH RATHI, DISTRICT 

SH. PAWAN KUMAR MATOO, DISTRICT JUDGE 
(COMMERCIAL COURT)-04 

MS. PREETI AGRAWAL, DISTRICT JUDGE 
(COMMERCIAL COURT)-01 

|SH. VINOD YADAV, 

(COMMERCIAL)-02 

BANSAL, 

SH. 

SH. 

SH. GORAKH NATH PANDEY, DISTRICT JUDGE (COMMERCIAL COURT) 

DISTRICT 

PANKAJ GUPTA, DISTRICT JUDGE KCOMMERCIAL)-0 I 

|SH. 

DISTRICT JUDGE 

VIKAS DHULL, DISTRICT 

(COMMERCIAL COURT)-02 
AMIT BANSAL, DISTRICT 

|(COMMERCIAL COURT)-03 

JUDGE 

JUDGE 

SH. RAKESH PANDIT. DISTRICT JUDGE (COMMERCIAL COURT)-03 NEW COURT 

Total Disposal 
in the month 

S1 

12 

27 

32 

30 

30 

22 

90 

167 

150 

24 

18 

21 

15 

Filing 

1.34 

Filing-5-6 days 
& Service-41 
days 

1 

1 to 2 days for 
filing & 30-45 
days for Service 

4 

5 

2 

Average Time Taken (in days) 

1 

7 

1 

Trial 

Judgment 

575 

325 

416.08 

509.2 

406 

369.27 

320 

180 

172 

S40 

180 

469 

457 

319 

&Enforcement of 
Judgment 

285 

364.5 

98 

176.5 

122 

55.67 

311.28 

385 

455 

365 

341 

301 

706 

0 

JUDGE (COMMERCIAL COURT)-03 


